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Shri M. R. Krishna: By 1964-65 
we will be able to train all the ins-
tructors required to introduce the 
SC!heme in all the schools. After the 
emergency we have extended this to 
cover 2500 schools. After the instru-
ctors are ready we will be able to in-
·troduce this scheme in all the schools 
in the country to cover classes 6-1l. 

Shri Muthiah: May I know whe-
·ther any NDS centre will 'be opened 
in Madras State ·before the end of 
the Third Plan? 

Sbri M. R. Krisbna: We are trying 
to locate a centre for training fresh 
candidates in the south: it may be 
Madras. Andhra Pradesh or Banga-
lore. We have =t decided yet. 

Sbri N. R. Laskar: Since how long 
is Government considering the consti-
tution of this advisory oornmittee to 
watch the progress of the NDS? 

Shri M. R. Krishna: This commit-
·tee has to ,be constituted with the re-
presentative of the Defence Ministry. 
·They wanted their members to be 
associated on this oorrunittee aftelr 
certain points are clarifi,ied. Every-
thing will be decided after the report 
of the Kunzru Committee is consi-
,dered. 

Petro-Cbemical Industries 

+ rShri P. C. Borooah: 
Shri Maheswar Nalk: I Shri D. C. Sharma: 
Shri Indrajlt Gupta: 

\ 
Shri Morarka: 
Shri Ravlndra Varma: 
Shri ODkar Lal Berwa: l Sbri Chhotubbal Patel: 
Shri Vishwa Natb Pandey: 

Will the Minister of Petroleum aDd 
Chemicals be pleased to refer to 1Jhe 
reply given to Stan'ed Question No. 
59 on the 14th August, 1963 and state: 

(a) the sclIemes 
licensed so far under 
,for development of 
Industries; anel 

approved and 
the programme 
petro-chemical 

(b) the targets of production fOl' 
such industries under the Third PI811? 

The MiBIster of Petroleum ... 
Che.mica181 ('Sbri Bamayun Kabir): 

(a) '.l1he following petrochemical 
&ehemes have ibeen approved and 
licensed 10 far:-

(i) Scheme to establish in the 
Bombay area a naphtha 
CTlacker Of capacity 60,001 
tons of naphtha per year and 
expansion in the capacity fOI' 
manufacture of polyethylene 
Blld solvents. The licence wu 
issued to the licensee. M/_ 
Union Carbide (India) Ltd. oa 
31-1-1961. 

(ii) Scheme to manufacture in the 
Assam area carbon black from 
NahorkAtiya natural gas. The 
licensee is MIs PJB Indus-
tries; licence was issued oa 
26-12-1960. 

(iii) Scheme to manufacture in ~ 
Bombay area phenol and 
acetone using petrochemical 
propylene. Licensee is MIs 
Herdilla Chemicals Ltd.; 
licence was issued on 1-2-1961. 

(b) Targets Of production under t:M 
Third Five Year Plan have been fixed 
in general for chemicals and derived 
products like plastics, etc. some at 
wlhich can be obtained from ,both pet-
roleum and ~trole  SOUl"Cell. 
No targets have lbeen fixed speciftcan,-
tor chemicals to be derived from pet-
roleum sources. 

Shri P. C. Borooab.: May I know 
how many of these units which have 
been licensed have been set up and 
what is their production? 

Shri Bamayun Kabir: I have said 
that 1Jhaoee have been licensed already. 
t mentioned that. They have to come 
up. 

Shri P. C. Borooah: May I know 
whether the development of theBe 
industries is behind lICIhedule lind 118 
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.a result about 30 million eft of natural 
gas per day in the Assam area is be-
ing wasted away? 

Shri Hamayun Kabir: There has 
been some delay and I think my hon, 
friend is particularly concerned about 
the unit carbon black in Assam' be-
cause of the disturbance there last' year 
one of the colla,borators expressed 
IIOl11.e difficulties, and so the whole 
matter is under re-negotiation. 

&lui D, C. SlIa.nna: May I know 
why all these industries are being 
concentrated in Bombay and why is 
it that I!Ihe potentialities of other 
States are not taken into account? 

Shri Hamayun Kablr: Petro-chemi-
cal industries have certain very spe-
cial chaJracteristics, and the supply of 
naphtha at economic prices is one of 
the main considerations. This naphtha 
is derived from refineries. It so hap-
pens that 1ihe two oldest refineries in 
1he country are located in the Bombay 
:region and therefore, the first project 
for' the purpose of petro-chemical 
industries will be in the Bombay re-
gion.. We are quite conscious of the 
needs of other areas of the country 
as well, and wherever there is a re-
finery, we are now planning the estab-
liShment of petro-chemical industries 
along with these refineries. 

Shrl P. R. Patel: I want to know 
whether any appliC'3.tions to set up 
these pl"I:ro-chemical industries nave 
been received from Gujarat and, if so, 
how many from the public sector and 
now many from the private sector. 

Shri Humayan Kablr: There is al-
ready a project in Gujarat; 1Ihere is 
a refinery being established there, and 
it is our intentiOn to take up a major 
petro-chemical complex in the Gujarat 
area. As regards the queetion about 
the private sector and the public sec-
tor. I ask for not\ce. 

ShrI Indrajlt Gupta: In view of 
the very long delay which has oocur-
red apparently between the licensing 

of the projects--licences were issued. 
in 1960-61-and the actual coming up 
of these projects, has the Govemrnent 
any scheme under consideration in 
advance now for setting up a petro-
chemical complex around the Barauni 
refinery before it starts actual pro-
duction? 

Shri Hamayun Kabir: The petro-
chemical industry, as the hon. Member 
is aware, is a comparatively new 
deveiopmeilit in the world and from 
imtial planrung to actual production 
it often takes four to five years. For 
planning it takes a couple of yea.rs. 
Weare expecting rt:hat these three pro-
jects which have ,been sanctioned in 
1960-61 will ·go into production by 
about the middle of 1966. We are, 
therefore, taking advance action in 
respect Of the reflIneries which are be-
ing -set up at Cochln and poss1bly at 
Haldia. 

Shrl Morarka: May I know whe-
ther an American firm has ,been asked 
to prepare a .preliminary report fO(' 
tihe petro-cllem.ioal indIustries in India 
and, if so, may I know Wlhat aTe the 
fees fixed for that report? 

Shri Hamayun Kabir: I am aware 
of a report which we have called for 
from the Institute Petroleum Francau, 
and they have submitted a report. 
About the AmerIcan firm I have no 
information at the moment; I shall 
make enquiries. 
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ted by the study team on the Plan 
Project On social education; and 
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Shri Bhagwat Jha ;had: May 

know if the hon. Minister is aware 
that an industrialist from Calcutta who 
is pressing to have a plant started in 
the Barauni Oil Refinery where 
naphtha is available is persuaded, 
attempt after attempt, to go to Bom-
bay and not to open it at Barauni? 

Shri Hamayun Kabir: One part of 
the question is based on a misappre-
hension. Naphtha is not yet available 
at Barauni, because the Barauni re-
finery a~ not gone into production. 
Regarding the other part, as I said 
earlier, We want to develop all these 
industries in different regions of the 
ClOuntry. Wherever there is a refine-
ry, other factors being available, we 
will help in the development of petro-
chemical industries. There is no in-
tention on the part Of Government to 
have tbis industry concentrated in 
anyone part of the country. 

Shri Warlor: May I know whether 
the Government propose to start 
these petro-chemical industries along 
with the new refinery that is coming 
1I!P in the public sector? 

Shri Hamayun Kabir: I have al-
ready answeredtihat question. 

Plan PIroject on Social Education 

+ 
rShri Sidheshwar Prasad: 

Shri A. N. Vidyalankar: 
Shrl Dhaon: 

-SSI. , Shrl Blshanchander Seth: I Shrl B. P. Yadava: 
Shri Maheswar Naik: 

I Shrlmati Savltrl Nigam: 
L Shri p. R. Chakravertl: 

Will the Minister of Education be 
pleased to state: 

(a) whether Govern"11ent have 
.xamined the report recenUy submit-

(b) the extent tx> which Govern-
ment are agreeabll! to accept the re-
commendations made in the report? 

'rhe Deputy Minister in the Minis-
try of Education (Shri Bbakt Dar .. 
shan): (a) The report is under 
examination. 

(b) Question does not arise. 
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